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Gurugram, Haryana-122051 Tel: (0124) 4265817,
Head Office: H-65, Cannaught Circus, New Delhi-110001

ANANT RAJ LIMITED o). 011.43034400, 23324127, 23323860, 43582879
Email: secretarial@anantrajlimited.com Website: www.anantrajlimited.com

The Investor Education and Proleclion Fund Authority (IEPFA), Ministry of
Corporate Affairs, in furtherance of the objectives of Niveshak Shivir, and its ongoing
niiatives towards investor awarenass, education and facilitation, has launched the
Second 100 Days’ Campaign - "Saksham Niveshak" from April 1, 2026, to July
8, 2026, 1argeting shareholders whose dividends have remained unpaid uncliaimed.
As per the direcive of |[EPFA, Anant Raj Limited {"the Company”) has
commenced the Second 100 Days' Campaign, "Saksham Niveshak®. for those
shareholders, whose dividends are unpaid/unclaimed or who are reguired to update
their Know your Client (KYC) & nominafion details. This communication 5 being
issued by the Company as part of the aforesaid investor outreach inifiative, The
objectrve of this campaign is 10 assist and empower shareholders by creating
gwarenass regarding unpaidunclaimed dividends and enabling them 1o claim thieir
dividends’ shares by updating their KYC. PAN, bank account details and nomination
detailsina timely manner,

Wa urge all sharaholders, whose dividends remain unpaid or unciaimed. to prompily
Update thair PAN, KYC details, including contact details (postal address with FIN
code and mobdle number), bank account detalls, specimen signature pertaining to
their respeciive folios, as well as nomination details, 1o ensure seamless receipt of
dividends and 1o safequard their shares/dhidends from transfer 1o the Investor
Education and Protection Fund Authority, Shareholders may note that dividend
payments are processed only through electronic mode, and therefore, any unpaid
or unclaimed dividend amount can be credited to the shareholder's bank account
only upon successful updation of the prescribed delalls and submission of the
requisite documents,

Physical shareholders ara requested fo update their KYC details, PAN, and choice
of Momirsation by submitting the rebevant documents viz; Forms 1ISR-1, 1SR-2, ISR-3.
aH-13, 5H- 14 by approaching the Company at H-85, Connaught Circus, New Delhi-
110001 or the Registrar & Transfer Agent, i.e, Alankit Assignments Limited, Alankit
House, 4E/2 Jnandewalan Extension, New Delhi 110055, The link to these farms is
rade availabla on ATA's website at www.alankit.com and the Company's website at
waw.ananirajlimited com

Shareholders holding shares in electronic form (Demat Form) may contact their
respective Depository Parficipants (DPs} o get their K¥C and oiher details updated.
\For any further information, assistance or clarification, the shareholders may

:qunlanthysmdlng.ar_l email to

_FTA _ Info@slankit.comiria@slankiL.com
Company secrelarial@anantrajlimited.com
For Anant Raj Limited
Sd/-
Place : New Delhi Neeraj Kumar

Date : May 1, 2026 Company Secretary

~ANANT RAJ LIMITED

SECOND 100 DAYS' CAMPAIGN "SAKSHAM NIVESHAK *

DEEPAK BUILDERS &
ENGINEERS INDIA LIMITED

Registered Office : Ahluwalia Chambers, 1st Floor, Plot No. 16 & 17,
Local Shopping Centre, Madangir, Near Pushpa Bhawan, New Delhi-110062.
Corp. Office: Near Lodhi Club, Shaheed Bhagat Singh Nagar, Ludhiana-141012.
CIN: L45309DL2017PLC323467, Tel: 011-49935310
E-mail: cs@deepakbuilders.co.in, Website: www.deepakbuilders.co.in

NOTICE TO MEMBERS

Members are hereby informed that pursuant to the provisions of Section
108 and 110, and other applicable provisions of the Companies Act, 2013,
as amended ("the Act"), read together with the Companies (Management
and Administration) Rules, 2014, as amended ("the Management Rules"),
General Circular No. 03/2025 dated September 22, 2025, issued by the
Ministry of Corporate Affairs, Government of India and Circulars issued by
the Securities and Exchange Board of India ("SEBI") (hereinafter collectively
referred to as "the Circulars"), Secretarial Standard on General Meetings
issued by the Institute of Company Secretaries of India ("SS-2"), Regulation
44 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations,
2015, as amended ("the LODR Regulations") and any other applicable law,
rules, circulars, notifications and regulations (including any statutory
modification(s) or re-enactment(s) thereof, for the time being in force), for
seeking the approval of the Members of the Company to transact the
Business as set out in the Postal Ballot Notice dated April 28, 2026 by
passing the said resolutions through Postal Ballot, only by way of remote
e-voting process.

Pursuant to the Circulars, the Company has completed the dispatch of the
Postal Ballot Notice along with the explanatory statement on 30th April,
2026, through electronic mode to those Members whose email addresses
are registered with the Company/depository participant(s) as on Friday,
April 24, 2026 ("Cut-off Date"). The said Notice is also available on the
website of the Company, i.e. at https://www.deepakbuilders.co.in, on the
website of the Stock Exchanges i.e. National Stock Exchange of India
Limited at www.nseindia.com and BSE Limited at www.bseindia.com and
on the website of KFintech at https://www.kfintech.com

In accordance with the provisions of the Circulars, Members can vote only
through e-voting process. The voting rights of the Members shall be
reckoned on the basis of the equity shares of the Company held by them as
on the Cut-off Date. Any person who is not a shareholder of the Company
as on the Cut-off Date shall treat the Postal Ballot Notice for information
purposes only. The Company has engaged the services of KFintech for the
purpose of providing e-voting facility to all its Members. The e-voting
facility will be available during the following period:

Cut-Off Date April 24, 2026

Commencement of remote e-voting | May 4, 2026 (from 09.00 AM)

End of remote e-voting June 2, 2026 (up to 5.00 PM)

.ANANT RAJ LIMITED

(CIN: LAS400HR1985PLC021622
Registered office: Plot Mo. CP-1, Sector-8, IMT Manesar,
Gurugram, Haryana-122051 Tel: (0124) 4265817,
Head Office: H-85, Connaught Circus, New Delhi-110001

ANANT RAJ LIMITED 7o) 011-43034400, 23324127, 23323880, 43582879
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SPECIAL WINDOW FOR TRANSFER AND

DEMATERIALISATION OF PHYSCIAL SECURITIES

Pursuant to SEBI Circular No. HOS3813%11{2)2026-MIRSD-PODY /37502026
dated January 30, 2026 (“SEBI Clreular”), the Security holders/Investors of Anant
Raj Limited (“the Company™) are hereby informed that the anather Special
Window for the transter and dematenalisation of physical securiies, shall remain

The e-voting facility will be disabled by KFintech immediately after 5.00 P.M.
on June 2, 2026 and e-voting will be disallowed thereafter.
The Scrutinizer will submit his report to the Chairman of the Company
("the Chairman") or any other person authorized by the Chairman and the
result will be announced within 48 hours from the conclusion of e-voting
period i.e. on or before 5.00 P.M. on June 4, 2026, and will also be displayed
on the Company's website https://www.deepakbuilders.co.in/ and the
website of KFintech at https://www.kfintech.com/ and the same shall also
be disseminated to the Exchanges.
Members are requested to update their KYC, e-mail address and Bank Details
with their Depository Participants (for shares held in dematerialised form)
and with the Registrar and Share Transfer Agent of the Company (for shares
held in physical form).
In case of any query and/ or assistance required on e-voting, Members
may refer to the Help & Frequently Asked Questions ("FAQs") available
at the download section of KFintech's website for e-voting:
https://evoting.kfintech.com or call KFin's toll free No.: 1800 309 4001 for
any further clarifications/ technical assistance that may be required
BY ORDER OF THE BOARD
For Deepak Builders & Engineers India Limited
Sd/-

BEFORE THE REGIONAL DIRECTOR, Delhi In the matter of the
Companies Act, 2013, Section 13{4) and Rule 30(6)(a) of the Companies
(Incorporation) Rules, 2014
AND
In the matter of SHIVAM HOLO PACK PRIVATE LIMITED having its
registered office at WZ-20-A Ist Floor Chhanamal Park, New Delhi,
Delhi, India, 110026.

NOTICE
Notice is hereby given 1o the General Public that the Company proposes to
make an application to the Regienal Direclor under Section 13 of the
Companies Act, 2013, seeking confirmation of alteration of the
Memorandum of Association of the Company in terms of the Special
Resolution passed at the Annual General Meeting held on 02nd April 2026
to enable the Company to change its Registered Office from the "WZ-20-A
Ist Floor Chhanamal Park, New Delhi, Delhi, India, 110026" to the "D-28
Site-C, Industrial Area, Surajpur Greater Noida, Gautam Buddha Nagar,
Uttar Pradesh, 201301",
Any person whose interest s likely to be affected by the proposed change of
the registered office of the Company may deliver or cause to be delivered or
send by reqgistered post of hisfher objections supporied by an affidavit stafing
the nature of hisfher interest and grounds of opposition to the Regional
Director at the address 30,A-3, Sector-3, Rohini, North West Delhi, Delhi-
110085, within fourteen days from the date of publication of this notice with a
copy to the Company at its registered office at the address mantioned below:

Date: 30/04/2026 For and on behalf of
Place: Delhi SHIVAM HOLO PACK PRIVATE LIMITED

DAMODAR SWARCOP GLIPTA

Designation: Director

DIN Na.: 00560467

Address: 30, A-3, Sector-3, Raohini, Morth West Delhi, Delhi-110085

SMEC SMFG INDIA CREDIT COMPANY LIMITED

[rdiaCredin - Conporate officeal 10IR Floar, Office Mo, 107, 102 & 103, 2 Neeth Bvanuia,
emmRm—— Maker Maxily, Bandra Kurla Comples, Bandra (E), Mumbal = 400051

o

“FORM NO. INC-19"™
NOTICE
[Purzwant fo rule 22 the Companies
{Incorporation) Rules. 2014}

1. Maotice |s hereb ?iuen thed = pursuance of
sub-zection (&ﬁ| |
Companies Act, 2013, an application has
bean made to the Reglonal Director
Worthern Region, Chandigarh by |
Foundation Faer Mccreditation  And
Aszassment, having its registerad office
at 3o, 4th. IIT Delhi Technopark [+-Tec) Plat
Ha 4b, RGEC, P O Rai, Sonipat-131039, fos
approval bo capver the said Section 8 Comaany
o & Private Leniled Campany, The appcalion
in Farm INC-18 hes bean filed with the
Regicnal Dreciar an-F1° April 2020, The Specal
Resolution aulbarizing the said convarsion was
axsed in the General Meeting of the Compary
edd an 3Bth March, 2026

2, The principal objects of ke Company o as
foliaws
To carry on all kinds of aclivities related
to- acereditation, xssessment, certiflcation,
determination, and demonstration af

nce of arganizations and educational
Institutions.
To promate and recognize excellence In
technical education in colleges and
universifies, at hoth the undergraduata and
postgraduate levels anpd to provide
external verification of quality through the
accraditation process.

3. Accopy of the draft memorandsm and atiglas
of he grwﬁ-sreﬂ company midy besesn = Ied,
i, T Delhl Technopark iI-Ter_ Plat Ma
db, RGEC, P O Ral, Sonlpat-131028.

4, Molice s hareby ghéen thal any person, firm
company, corporation or badycorporate;
abipcting 1o this appheatan fmay communicile
such abjection to 1he Reglenal Director,
Nonheam Region, Chandigash, within thiry
days from the data of publicetion of this natica,
by a latlar addressad 1o the Ragional
Cireclaral 3rd Floor, Corporate Bhawan,
Plat Mo.4-B, Setar-27 B, PIN-160013,
Ehmdlfarh, 8 copy ol which shall be Torwanded
io the liceat Company at the regisiered
office at drd, dth, T Celhi Technopark (I

H%gﬁf'r Mo 4b, RGEC, P O Rai, Sonipat-

For and on behalf of

IT FOUNDATION FOR ACCREMNTATION
AND ASEEESHEILT

RANGAN BANERJEE

Dated - 02052026 DIRECTOR

DI : 03565056
RI0 ; DIRECTOR'S LODGE, NT CAMPUS,
INCIAN INSTITUTE OF TECHNOLOGY DELHI,

POSSESSION NOTICE (For Immovable Property)
(Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002)

Whargas the underzigned being the awthorzad officer of SMFG India Credit Co. Lid. ("SMFG
INDLA CREDITT), hawing its registered office at Megh Towers., .Jrd Floar, Cid Mo, 307, Kew Na, 165,
Poopamalles High Road Madwavoyal, Chenng, Tenll Nadu-8000585 and corporate office st Flomr S
& 6.8 Wing, Suprame 1T Pask, Suprema Cily, Behind Lake Casile, Powal, Mumba 400076, undar
Sacurdizabon and Reconstrucion of Financial Assels and Enforcement of Securily. Inlenest Ak,
2002 |54 of 20023, and in exercise of powers conferred under Section 13 1.3 read with Bule 3 of ihe
Security interest (Enforcament) Rules, 2002 issued Demand Molice dated 20 Feb 2026 cafing upon
the borrowarish 1) Komal Sainé 2) Subhash Chand under loan accaunt numbes 214720811347230
ta rapay tha amount mantanad in the rotice being Rs. 25,50, 3190 (Rupeas Twenly Five Lakhs Fifty
Thousand Three Hundred Nineteen Ordy) a3 on S22026 within S0 days from the date of recespt of
the send notics

The barrowes s having faiked ko rapay tha amount, nalica is hersby given tothe barrower(s) and fha
pubihic in genesal thal undarsigned has taken Symboke Passassion of the praparty describad berein
below in exercise of powars conferred on himunider sub saction (4] of section 13 of the Azt read with
Rukz & offhe Security Interast (Enforcament] Rules, 2002 anthis 29th Day of Apeil, 20246,

The hamower in parlicular and the peblic-in general are-hereby cautioned nod o deal with the
praparty and any dealings 'wih the properiy will ke subject ko the Changa of SMFG India Credit Go,
Lid. for an amount af Rs.25.50, 13- (Rupeas Twenly Feea Lakhs Féfly Thousand Thres Hundrad
Mirabeen Only) a5 on 5202026 and interest thereon

Thie borrawer's attenton is fvited o provisions of sub-2action (8] of section 13 of the Act, inrespect
of fime avadable, toredesm the securad assats,

DESCRIPTION OF THE IMMOVABLE PROPERTY
OWNER OF PROPERTY: KOMAL SAIN
DESCRIPTION OF PROPERTY. INDUSTRIAL LAND TOTAL ADMEASURING 288.15 50

MTRS, (EAST 35 FT & INCH, WEST 41 FT G INCH, NORTH 73 FT S0UTH 30 FT) WITH
COVERED AREA OF 172.86 30. MTRS. COMPRISING OF 80 30, MTRS. SITUATED AT

HAUZ KHAS NEW DELHI-110016

of gection B of the| |

SMFEG SMFG INDIA CREDIT COMPANY LIMITED

[biaCredn  Corporate office al 101k Floar, Cffics Mo, 101, 102 & 103, 2 Nech Avanus,
PR Maker Maxity, Bandra Kurta Comples, Bandra(E], Mumbai- 400051

FORM NO. INC-26

(Purguant o Rule 30 of The Companies
(Incorparation) Rules. 2094 Acvarf=emenl o ba
published in the newspapa: for change of
Ragsbared Do of e Company Iram ane slabe ke
anpfier
BEFORE THE CEWTRAL GOVERNMENT
THROLWGH REGIOMAL DIRECTOR, MORTHERN
REGION DIRECTORATE |, MINISTRY OF
IL‘GRFDEATE.&FFNRE
iIn she matier of the Sub-saction (4) of Sechon 13 of
Companies Act, 2013 and Clause {a) of Sub-nile (5)
af Ruse 30 of the Comparies [Incorporatian) Rules,

2014 AND
In $he matierof
RIVERWALK HOLDINGS PRIVATE LIMITED
(CIN: UET180DL2021PTC375889)
Faviny itz registarad office al
0-2, 5.C.-1, G.F., Mansarewar Garden, Waest
Dethi. Mew Delhi. India, 110015

-Petitioner
Molkoe e et green B0 Shie Gineral Pyt Dkl the
Company proposes 10 make appicalion o the
Central Gavernmeard through the Reglonal Direciar
under Section 13 of e Companies Acl, 2013
sagking canfirmalion of Alteration af the
Memorandum of Associstion of the Company in
{terms of the Special Mesaltion passed at e Extrg
Ordinary. Goneral Meeling hild on 2885 March,
2026, o enable the Company bo change its
Regislered Offica from “State of Defthe® ja “State ol
Hangana™
Any parson whosa indarest is likely 1o ba affected by
ihe proposed change of the Regizerad Offica of the
Company may deliver ailler on the MOA2T portal
{wnkra, miza. pavdn| By filing miesbar camplail leem
or causs to be delivered or send by regisiered poest
of msther objectians supported by an affidas
slating I taluee of hisher irlerest and groonds of
apposition bo tha Regional Cireclor al the address B-
2 Wing. 2nd  fleor; PL Deendayal Anbyodaya
Bheraan, 2nd foor, CGO Comglay, Mew Delhl -
110003 within Towrlaen days of the daje of
pubbcation of this natice with 8 copy to the eoplicant
comgany & s Regisered Offce at the: address
minliood abave

For and o behall of

Riverwalk Heddings Private Limibed

50-

Jai Sumer Singh

Flace: Maw Delhi {Director)
(D D1OSI026 DIN: 08809625

POSSESSION NOTICE (For Immovable Property)

(Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002)

Whereas the undersgned being the authonzed oficer of SMFG India Credit Co. Lid, ["SMFG
INDLA CREDIT™), having iis regisiered office &t Megh Towers, 3rd Floor, Cid Mo, 307, New No, 165,
Poonarralles High Boad Madiravoyal, Chennal, Tamil Madu-600055 and corporale office al Floor 5
&4, B Wing, Supreme IT Perk. Supreme City, Behind Laka Casfia, Powai, Muembai 400076, undar
Sacunizalion and Recorstruchon of Financial Assels and Enforcemant of Securily Inlenest Act,
2002 (54 of 2002}, and in exercika of powers confiarred under Section 13 {12) read with Rule 2ofthe
Sacunty Infares! {Enforcemant) Rulas, 2002 issued Damand Nalice dated 20.02 20026 calling upon
the barmowens) 1) Babea Sanjay Kumar 2) Sanjay Kumar 3) Jaguati Viay Kumarunoer loan acoont
riumbear 2111209114700 1o regay fie amaunt- menlicned in tha nolice baing RE.25,15 0200-
(Rupeas Twenty Five Lakhg Fifteen Thousand Twenty Only) as.on 3208026 within 50 days from the
dateaf recespl of the said natice,

The barmowens) hasing falied o repay tha amount, nalice is hemby ghsen 4 b bomowarrs) and thi
pubricin general fat undersigred hes iaken Symboic Possession of the propary described harein
balow in exercise of powars canfered on him undar sub saction (4) of section 1.3.of the Act read with
Rife & of the Sacurdy Interast (Enforcement) Rifas, 2002 on this 23th Day of April, 2026,

The boroaar in particular-amd tha pubbc in gemeral are hareby cautioned not o dag weh fha
prapery and any dealngs with th property will be subject i (e Gharge of SMEG India Credit Co.
Lid. for &n amaunt of Rs.25,15,020/- (Rupees Twanty Five: Lakhs Fifteen Thousand Twenty Only)
as on 322020 and infares] fenaon,

The barrawes’s astenton s invited o provsions of sub-sechon (31 of section 13 of the Azt In respest
of fme availsble, lo redesm the sacwed aezats

s e

DESCRIPTION OF THE IMMOVABLE PROPERTY

Place : Ludhiana

(Deepak Kumar Singal)

KHASRAMNO, 1028, 121 SC. MTRS. SITUATED AT KHASRA RO, 1075 AND 87 1550 MTRSAT

open for a peripd of one year from February 05, 2026 to February 04, 2027,

This facility is available o those Security holders/Investors who had purchased
physical securities of the Company .8, the Transfer dead was executed prios 1o April
01, 20189, and:

COWNER OF PROPERTY: JAGWATTWICWIIAY KLUIMAR VERMA

DESCRIPTION OF PROFERTY, PROPERTY FALLING UNDER NAGAR PALIKA SAMITI
HARIDWAR ADMEASURING 952 SQFT(EAST 37 FT.WEST 37 FT, NORTH 26F T, SOUTH 25
FTI RHASREA WO 3308, SITUATED AT SATIGHAT KARKHAL PARGANA JWALAPUR,
HARIDWAR BOUNDED BY: EASTMY PROFERTY, WEST: RIOAD BFT WIDE, NORTH: ROAD,
SOUTHPROPERTY OF KAMLESH DEY|

= O

Diate: 29 April, 2026
Place: Haridwar

Date :01.05.2026 Managing Director (DIN: 01562688) KHASRAND, 10834 MIN AT MAUZA SALEMPUR. RAJPUTANA WARD NO. 24, (PRESENTLY
WITHIN SEEMA NAGAR NIGAM ROORKEE] BOORKEE, HARIDWAR

BOUNDED BY: EAST, RDAD 18FT WIDE, WEST. LAND OF BIR SINGH, NORTH: FACTORY

: AN GROYER TH:R TAFTWIDE
|ajhad not lodged the request for transter of such securities; or ANt (o :
(bjhad lodged the transter raquest, but the request was rejected, returned or not Date: 23 April, 2026 501 Authorized Officer
atiereded Q0o dofiErey T I docuraBiS process broamiSs. Place: Roorkes SMFG India Credit Co. Ltd_(*SMFG INDIA CREDIT")_|

Applicability of the Special Window

S S R

S0i- Authorized Officer
SMFG India Credit Co, Lid. (“SMFG INDIA CREDIT"),

For clanty regarding the applicability of this Special Window, the Security
holders/invesiors of the Company are advised to refer fo the matrix setout balow;

Hinduja Housing Finance Ltd.
Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-600015.

Regd. Office:- 9th Floor, Antriksh Bhavan, 22, K G Marg, Mew Delhi-1100101.

(@ pnb Housing

Phones:- 011-2335T171, 23357172, 23705414, Website: www.pnbhousing.com

|Whether Lodged for iransfer| Whether Original | Whather Eligible to lodge in HINDLLA Branch Offices at Office No-286, 2nd Floor, Pocket-1, Sector-25, Rohini, New Delhi-110085 R e pase o Haridwar Braneh:- Dl Defhi Hardwar Main Road, Next 1o Ausobindo Ashram, Jwalapus, Haridwar-249407 (Utarakhand) |
before April 01, 20197 Security Cerlificate | the Special Window? HOUSING FINANCE Email: auction@hindujahousingfinance.com NOTICE UNDER SECTION 13(2) OF CHAPTER Il OF SECURITISATION & RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF
Availabie with the Auction Notice of Movable items of Account Mrs. Heena (LAN No: DL/NGL/MEBH/A000000660) (Mortgagor) Notice is hereby given to the public Eﬂ?ﬂ:‘ﬂgﬁﬁﬁﬁ‘ﬂ mﬁjﬂmﬁuhﬁﬂuﬁﬁagﬁﬁm?gﬁﬂ I:E:EERGEHEE Fgﬁfﬁlﬁﬂiﬂwﬁgﬂsﬂﬂi U:;;:-""LE&
i i i 1 i i i d ¥ - 4 T BTl I =1k =] L} z 't | THELA L |
Security in general and in particular to the Borrower(s), Guarantor(s) and Mortgagor that the below described movable assets lying in the premises of the ikt M_Flrgﬂn Clal hesels and Enforcement of Secuty IntarestAi, 2002 The sald D rrmlnmr: o &-:11@1:1 ah o1z Auorzed Ofcer |
No s | Removal of house hold goods notice dated 01.03.2026 already issued. The movable assets will be sold on "As is where is". "As is what is", and Reserve Bank of India/ Mational Housing Bank guidelines due o non-pa m?t of nsmlﬁlmls-'linlerest. TT'E cortents of 1he sama FFE_L gafauig |
it ek Inekcarnaad Yes Yes "Whatever there is" on 09.05.2026. The details of the goods lying in the aforementioned premises are appended as under Fpmemien Sy Joun Ihe peyment o eplments of prdipals, iniaiest £, EL.-:!;E:]E?-J wéﬁ'ﬁﬂ%ﬁfﬁrﬁﬁH&f‘%ﬂﬁgﬁﬁ w;ﬁ;‘; il
ALk i ! [subgect 1o the conditions S.N.| Description Quantity (Approximate) |  Unit/ Capacity Rate Value (Rs.) pay PNBHFL within a perod of &0 Days of i date of putll'r:,_:l:-:nn aof this eemm_d nolice tne_af-::mgid amount @ang with upSe-date interest and i
Yes Yes speciied in SEBI Circuiar] 1 | CEILINGFAN 4 150WATT | 500 2000 A R L ) amsse“"mmhﬁ”"mﬂmiﬂ”Lﬂm’ﬁ;ﬂsm” Seperblbi ok
] i | il J one or morg O ing SBCINen 35581= INCILdIn In: BEI0OMN Ol e 58ty H55EI1S DWSErS Bnd JQUENvios. Faur d 10N 15 100 n]
| [@'was rejectad rabumed eadier) | | " ) CHANDELIER 1 PIECE 1000 1000 EEII:I'.'iE'H.nE o sub-Section ,'EP of Saction 13 g‘“hEll'.ﬁ Sacurdization and Recanslruction of Financial HSEB|E‘:'I-I'II.1 Enforcament of Securily InfenastAct, :
Yes, was lodged Wiz Noo |l — - - - - - 0 whesa under vou can lendesigay the anliee amaunt of oulstanding dues together with all cosls, mar%@s and axpensas (ncurted by'the PREHFL |
- | fthe Transtereals) shall be 3 DOUBLE BED WITHMATTRESS 1 WOODEN 5000 5000 only 1 the date of publication of the natice for sale of the seclred assels by F.Il:ll'c auction, by inwing quatations, tender from public or by private ireaty. |
Mo, was not lodged N i da‘rl:llril At Z GAS STOVE WITHCYLINDER 1 SET 2500 2500 FLIRTHER, you ane prohibstad Uis 13(13] of the said Act from transfamng either by way of sais, lease or in any offier way the aforesaid secured assats.
Wl e . . . ro
suhmit the uﬁﬁ, secaurily 5 BLUE STAR1.5TONWINDOWAC 1 PIECE 6000 6000 !Lﬂﬂl'l : Hame/ Address of Borrower and Co- Borrower () mﬁ*ﬁ Praperty (ies) I:I.Ja’ce EL Amnu“l}.gtf
certificate along with the 6 1 SANSUILEDTY 32 K _ PIECE __ 1000 1000 Il No. :':':"'Eaﬂia?sh“"ri[gg"f”ﬁ;}(“'r-:“'.ﬁshi Graranias) Morigaged Notice | Demand Notice
: o-Borrower 1. . Indra Vinar,
et | [T OO AEORTAE | o | s s | [ R R R P e s
i i i g . wE i - ur
- | Spacial Window) L R/D818/5 H-:_-;]_rth. Hasidwar, Utlarakhand-247887. Add:2 Under Magar Migam, Tehsil - ﬁhn Nina
It be noted that, the securities transferred, pursuant to this Special Window 9 HAIER DOUBLE DOOR REFRIGERATOR 1 PIECE 5000 5000 70546, |Private Piot No.1, Part of Khasra No.425, Siuated Roorkaw  DICLE Marldvar: = ITJ
e §a ot '| [0 | SUNFLOWWATER GEYSER 1 PIECE 500 500 B.0: |at Near Mohafia Satt, Linder Nagar Nigam, Teheil Utlarakhand-247667 Tatal Area: housand Three
hall b ndatoril dited in demat mode to the transi demat | |— - 1 4y F ]
Stian: e menemarily. craciied gnly. v Sumat WHGS i e (AlsinGe & 11| KITCHEN UTENSILS LS LS 500 500 Haridwar | Roarkes, Dist Haridwar, Uttarakhand 247667, Mr. 137,174 Sq, Mirs. Bourided as: Enst: Hundred Four and
account and shall be subject to alock-in for a period of 1{One) year from the date : : Sanjay Sharma (Borrower} Add:3- Axa 15" Feat wide road. West Plol of Elghty Five Paise
of registration of transfer. Such securities shall not be transferredilien- Total Value Rs. 31,000/- Parenierais Lid, Axa House, Jamalpur, Puhana Bajkumar-Noah: 16 Feet wide road. only} due as on
marked pledged during the said lock-in period. (Rupees Thirty One Thousand Only) Chowk, Roorkee, Hacidwar, Utiarakhand-247667 South: Plotof Sardar Jorawar Singh. | 25-04-2026
Eligible Security holders/investors are encouraged fo avail this opporfunity by Terms & Conditions: The reserve price for all the items as mentioned above is Rs. 31,000/- (Rupees Seventeen Thousand Seven Hundred Fifty Place: Haridwar, Daled: 02.05.2026 Authorized Officer (M/s PNB Housing Finance Lid.)

Only). Terms & Conditions: 1. The auction will be conducted on 09.05.2026 between 12 noon to 1PM at Hinduja Housing Finance, NSP Branch.
2. The auction will be conducted in a closed bid manner. The interested participants are advised to submit their bids in a sealed envelope super
scribed as "Offer for Movable Assets along with Earnest Money Deposit amounting in the form a DD in Favor of "Hinduja Housing Finance" by
04.05.2025. Kindly note that any other mode of payment of Earnest Money Deposit will not be accepted. 3. No inter-se bidding will be permitted
4. The successful bidder, shall immediately, on the same day pay an amount equivalent, to 25% (twenty-five percent) of the sale price (which is
inclusive of the earnest money). The balance amount has to be paid on the next working day, failing which the entire amount deposited will be
forfeited by the Bank and the next highest bidder will be invited to deposit the amount. Entire amount has to be in the form of DD/BC/IOI. Kindly
note that any other mode of payment of Earnest Money Deposit will not be accepted. 5. The Bank has the absolute right to accept/reject the tender
and adjoum /postpone/cancel the auction without assigning any reason whatsoever. 6. Itis hereby made clear that Bank shall not be responsible

furnishing the requisite documents, as spedfied under the SEBI Circular, to the
Company's Registrar and Share Transfer Agent La, Alankit Assignments Limited,
Alankit House, 4E'2 Jhandewalan Extension, New Delhi 110055.

Copy of the above SEBI Cercular is also available on the Company's wabsite
{www.anantrajlimited.com) under “Investors” section’”.

|For any further information, assistance or clarification, the Security holders/
| Investors may contact by sending an email to

Asset Recovery Branch, No.§, 3rd Floor, Opp: Metro Pillar Mo; 80,
Pusa Road, Karol Bagh, New Delhi — 110 005

Ph-011-35008283 Email ; arbdelhi@kvbmail.com
E-AUCTION ON 19.05.2026

PUBLIC NOTICE FOR SALE OF IMMOVABLE PR

m%mwm

SARFAESI ACT, 2002
Inexercise of powers conferred under the Securlization and Reconstruction of Financial Assets and Enforcemeant

1A Info@ealankil.comriagalankit.com for any loss/pilferage of such items 7. It is hereby made clear that Bank shall not take any insurance coverage for these items, as they are not of Security interest Act, 200 and Securty Interest (Enforcement] Rules, 2002 and pursuant to the passession of
Company secrefarial@anantrajlimited.com | | hothecated to the Bank. 8. For inspection of the items, the interested participants may contact the undersigned an 02.05.2026 during office secured assets of the following borrowers taken by Authorised Officer for recovery of the secured debls as
For Anant Raj Limited | |hours 9. Aletter to the successful bidder will be issued in this regard. No sale certificate will be issued 10. The successful bidder will bear the memtionad below, due to The Karur Vysya Bank Lid, of the under mentioned branches-from the following
Sd/- charges/cost of removing and transporting the goods from the premises where they are located to the place of his/her choice. 11. If any Inquiry to borrowers S guarantors,
Place : Mew Delhi Neeraj Kumar | | contactperson (NidhiJuyal, Mob. 7292079861) Whereas the undersigned has decided o put up for E-auction of the immaovable properies offers are invited by
Date : May 1, 2026 Company Secrefary | |Date: 02.05.2026, Place: Delhi Authorised Officer, Hinduja Housing Finance Limited way of E-Tender for purchase of the following assets on “AS IS WHERE 15", “AS IS WHAT 15", AND
"WHATEVER THERE IS" and “WITHOUT RECOURSE" basis.
BEFORE THE NATIONAL COMPANY LAW TRIBUNAL : Location Natore | Fosorve | EMD | Coniact porsan
ALLAHABAD BENCH, PRAYAGRAJ SERVOTECH RENEWABLE POWER SYSTEM LIMITED L‘S Name of | Lending & : P
FORM-B COMPANY PETITION CP [GAR) NO. DHIALDIZ02¢ ( Formerly Known as Servotech Power Systems Limited | Bl Borrmims. |-Besnch I cioporty | (mfie) | (mRe) | Enat
PUBLIC ANNOUNCEMENT COMPANY APFLII:I:G::}’I‘JCEP:EE;:E{“AIA}-IhEI d2/ALDI226 CIN: L31200HR2004PLC1 36025 . uine P - - :
(Regulation 12 of the Insolvency and Bankruptcy Board IN THE MATTER OF THE COMPANIES ACT 2013 Corporate Office: 806, 8th Floor, Crown Heights, Hotel Crown Plaza, Sector 10, Rohini-110085, New Delhi 1 [Mis ShivaliiKarolbaghiB86(1, Ground Floor (Back| Commercial|40,60,000.001 4,06.000 [ Mr. Rajesh
of India (Liquidation Process) Regulations, 2016) . y AN " Tel. No.: 011-41183116 | Email: investor.relations@servotechindia.com | Website: www.servotech.in International side portion] without roof | Shop Thakkar,
’ IN THE MATTER OF SECTHINS 230 TUF 232, AND DTHER APPLICABLE] | } Pari
FOR THE ATTENTION OF THE STAKEHOLDERS FROVISIONS OF THE COMPANIES ACT, 2013 READ WITH COMPANIES! Extract of Audited Standalone Financial Results for the Quarter and Year ended 31st March, 2026 m;égdmgﬂzﬂfgi-ﬁt”;ﬂ" ?915[293??;}1“3
B ekt ICOMPROMISES, ARRENGEMENTS & AMALGAMATIONS) RULES, 2016 | (Rs. in Lakh] kg fabliﬂﬂh -1 ang
: = wbmail.com
LIMITED-IN LIQUIDATION: RTHERAEAT Ces Ok N G AL AT 3 Quarter Ended Year Ended 2| MsRaj |Lawrence| Entire First Fioor, without | Residenitial [43,05,000.00] 4,31.000 |  Mr. Rajesh
ST PARTICULARS DETAILS | |5, SANJAY TRADING AND INVESTMENT COMPANY PRIVATE LIMITED, | No Particulars 31.03.2026 | 31.12.2025 | 31.03.2025 | 31.03.2026 | 31.03.2025 Enterprises| Road Mﬁlgi’ﬁs ‘aﬂrlrt;a Fﬁ F:ﬂri#rg Flat Thalkkar,
(.L ame of the Corporate Debtor S a Pecific Engineers Private Limite I 'ﬁ' company |I'.-:-;|r|,:-'_|r.!_||:-|;:|: I,:rll,:cl' I'hl: Frw'ﬁ"‘;lrﬁ U'-‘ |,|'|I}' L:":lFll.:F:"T'll!E A{'I 1955 : :Mdm:l I:U d‘l i i ng 1N 3 on e 991['9?21':'1
I._| Name of the Corporate Deb Ms Alpha Pecific Engincers Private Limited ; ; _ naudited) | (Audited) | (Audited) | (Audited) P :
2. | Date of incorporation of corporate debtor | 25/11/2003 imow 2013) having registared affica at Ground Flear, GHCL Howse, B-38. Muricipal Mo, L-2/28, portion :
|3 [ Muhorfy under WhIch Corporite 007 gy o Companis, Deli Institutional Ares, Secior-1, Noida, Gautam Buddha Nagar, Noida - |1_| Total Revenua from Operations 2112045| 2023953 | 1267403 | 64166.19| 58910.94 of Old PlatNo. 28. Shist mﬁi‘:ﬂ:"é‘;ﬂ@
5| Corporte ety N "Tmied Cby | 100001 2003prcizs228 S TR rransteror Companyl Petitioner Company-)| |2 | Net Profit{Luss) for the pericd 148966 193281 | 105100 473601| 452868 Nagar, Delhi -110052 '
Identification No. of Corporate Debtor [ FamSIEr Py i pan h :
“Address of he registered Oee a0 | roco T et Mot Submach Vi IS ONUIENG THADING BERSING ANIINVER CMEN COMPANY] {before tax, exceptional and/or Mm%ﬁg“ﬁ E'“rzfﬂﬂ o
5. rincipal office (if any) of Corporate o ’ onda 0’ ast. Delhi- : i | o e L 5 ands
pgeb“’};f' — yl r: = orh Ghonds, Horth Fast, Delbi 110053 A comparny incorparabed under the provisons of (he Companies Acl, 1956 exira-oroinary dems) Delsils of bo SINos1: K “:IEI }Ih Branch 1 FBor s Shivalik intermational ™
6. | Dat of losrs of solvrey Resolon | 3, 205 {now 2013} having registared office atGeound Floor, GHCL Houss, B-38.| |3 | "Nat Profitl[Loss] for the period 1480066  1932.81 105100 |  473691| 45peee| |RAlOLEOIRWEFS; +-103.0 - RAPCIIeGT SHANET NATe 0f Bornwe - o Svants miemaians, 8 50
Liquidation commencement date of 1725.03.2026 (Order Communication date is Instiluticnal Arﬁﬂ-. 3"3':[{"'1 Worta, Gautam Buddha H-;lla?lr. Maida=| ' i HW"ELET!II ﬁl'l"l"l ':Ir MF Mms’ﬁ Mema and !':'F‘i-"aranmr r".J M&l‘l’EEbh M.ehlal S'D Sh'ﬁlml Humar MEI"II.HI Rlll:l I:]D_
|- fooporedebor,_______ | 30042026 __ 201301, \Mtar Pragesh. , . beiore tau (after tax, exceplional 41, Vishakha Enclave, Pitamgura, Delhi-110088 and Mr Anil Kumar Mehta, RAO QD-41, Vishakha Enclave,
8. ipso}vencypfofessional acting as Reg. No.- IBBIIPA-002P-NOI025/ s Aﬂmmmﬁgﬁgﬂﬂgr Com %?H?m;ngﬁuigfr:‘%? andior exlra-ordingry ltﬁr'l"-ﬁ:l Piampura, Delhi-110083. The Total due: As on 31.03.2026 is Rs.B,05,16,198.63 (Rupsss Eight Crore Five Lakh
' Zdi:san e e E A Ty T A company incarparatad uncer the provisans of the Companies Act, 1958| |4 | el ProfitiLoss) for the peod after NFIA0|  1470.48 764 66 3625.84 3546.72 | |Sinteen Thousand one hundred ninety eight and Paisa Sixty three only} wilh further inlerest, Costs, other charges
% | registered with the Board. " | Defence Colony, Delhi 110024, :':gﬁf*f|lflgr::'l-|hi}lg? ‘gg';[g;ﬁfl 'ﬂrséiﬁ;‘-fé;ﬁ;;' Féff;af;‘g; ;ﬁmﬂbﬁsﬁ E tax (after tax, exceptional andior and expenses thereon, 51.Nos.2 ; Lawrence Road Branch Name of Borrower- (1) Mis Raj Enterprises,
: = : 1 B o =4, i 5 1 } i = 3 n : f : i : :
_ Address: D-328, Basement, Wing A, i o i extra-ordinary itams) Proprietorship Firm, hawing its Office al L2234, Block L-2. Shasin Nagar, Morth West Delhi, Delhi - 110052 (2} Mr,
réss and e€-mail to be used ror cience Colon; €w Delhi- . ? 1':II:1LI"'E" Fral‘-ﬂsh § q . ¥
10. ?(:'i'lespond:nce w11l: tl:’e liquidditor. ]E;;nfall IIII)C a;l)l{)il}_;lgg;g;[igl:l}]é{}og?igllCOIH el o -lTrinEfE'r'ﬂ;rElﬂmﬂﬂrlyEmiﬂ“ﬁr cnmpan,.'"ﬂ 5- TI:ILEI ':I:ll'l‘lprEhEr'ISI'.l'F EnD:-"nE.' 11 ?l}E1 t"‘ ?D‘lE‘ f?"‘"’]'\!‘ﬁ EEEHEE "1311 {-I'I:I ﬂd{? DI-IRa;s;almEPrﬂp"Etﬂl:l:::lfala M_I:II HamD:I-:LEES.EhharWE‘::ﬂ EIEEE':PT.{?;?'JHFFZJEEE[I T|'| rlr:IaEEr' {E;EIII.:" _:tg:ggg
| "11. | Last date for submission of claims 131/05/2026 | NS, LI'I'I'LE ROCK TRADE AND IHHTEIHEHT LIMITED, . Less for the pEru‘.:-d l:an}d TI;-'fB Tﬂu’.{j dﬁlignﬁ;nﬂ[%r:ﬁzgﬂ !;3 EIEE 241_rEE.|:EH_rI:|mH ;;gh[}' Five ;_;E,;ﬁnﬁg: afar, ET'f.:lj_Hl] 3
Notice is hereby given that the National Company Law Tribunal| |® Cempariy incarparatad unger the prowisans of the Campanies Act, 19360 18 | "Paid-up equity share capital 225845 225845 224645 225845 224645 p e S R P
. o (now 2013) having registered office at Ground Floor, GHCL Houwse, B-38,| , . Forty Three and Paise Twenty Eight Only) with furtherinterest, Costs, othercharges and expenses thereon.
(New Delhi Bench-II) has ordered the commencement of liquidation iz"[f"‘-h"':'“&' J’-;,E'E- Sactor-1, Noida, Gautam Buddha Magar, Noida - (RCEEVRHI 8 M T ) Mortgage Assets: Si. No, 1 Commercial property | shop / space ( hall in ground floor admeasuring approximately
of M/s Alpha Pecific Engineers Private Limited on 25.03.2026 TE01 Uttar Pradesh | i T W e s ; : ; : ; :
vide IA(113(1[;)(Liq )-9/2026 in CP IB No. 3458/ND/2015, The ordel S (Trangarss Companyl Pititionse Company )| |- 200 por s o1 R | each 320 sq.ft without terraca / roof rights, bearing No: 8861, Ground Floor {Back side portion), East Park Road,
ication date to the undersigned is 30.04.2026. (Petitioner Companies No. L, Il, 1il and IV are collectively called as| {2} BasiciT] 0.52 065 0.3 1.61 149 | | Karolbagh, Delhi- 110005 North: Cthers property South: Entrance East: Open Area West: Others Shop
.. ) Dkt 05 ow [ ws| il 48] [meeerce- et £ho- Rassmono
€ Stakenolaers o S Alpha FecCIiiic Engineers rrivate Limited are A ki - - . - : .
o . . A . ! . tes: S1 NO.2 Entire: First Floor, without roof rights along with parking rights in Sl portion, Eastern portion of Propery
hereby called upon to submit their claims with proof on or before Take Motice that & Joint Company Petilion Na. CP (CAAJ MO 08/ALTY No ; - :
31/05/2026, to the liquidator at the address mentioned against item No.10.| | 202Econnected with Company Apglication No. GA (CAR) NO, 028L01 | 1. The Financial Results have been prepared in accordance with Indéan Accounting Standard E Bearing Municipal No. L-2/28, podion of old Piot No. 28, Shastri Nagar, Delhi - 110052 admeazuring an area of 62
U , o , “ | |202Bunder Sactions 230 o 237 and othar applicabéa provisions of thel (Ind-A5) prescribed wnder section 133 of the Companias Act 2013 read with ralevant s sq yards standing in tha name of Mrs. Kaj Bala and bounded as under: - North: Other Property  South: Other
The financial creditors shall submit their claims with proof by Companies Acl 2013 ALY read wilh Campanies (Campramises | s o Pro East: Road 20 Ft. West: Partof P L-2128
electronic means only. All the creditors may submit the claims with the Arrangemeants & Amalgamations} Rules, 2016 was presented by thel thereunder and in ferms of Requiation 33 of the SEBI (Listing Otligations and Disclosyre perly e 4 - 2 ot Prerty o, K
proof in person, by post or by electronic means abavementioned Petitioner Companias No. | 1, 11 and |V before the Requirements} Reguiation, 2015 (as amended) and SEB| circuler dated Sth Juty, 2018 Reserve Price - Rs, 43,05,000,00 EMD - Rs.4,31,000.00
4 . 3 L Coamp " ) 1 4 b P sl P HAAT 1 3 - . £ : - [r
Submission of false or misleading proof of claims shall attract [‘r{:mll_ﬁ? ki 31IZI’J‘H=‘J!L.?::IT:%|‘;[:? E.Tfk'?ﬁg"ﬂﬁi?ii ; .:.Fdi':-?ea'@:iq .I:%I; D.I;.Eeh,i 2 The above Standalone Financial Results have I:-eer-re-.uewed{tly. the Audit Committes at their Ingpection of the Asset All working Days —From 02,05.2026 to 18,05.2026
penalties. henaiggamalion of Sarsay Trading And kvesiment Company Privae Limiled. | metting hald on 30th .ﬂ-!:unI.EI:]EEi andapproved by ihe B:-ardm&ramc-g at thair meating heald Between 11.00 am to 5.00 pm
Sd/. #;.5&“; Tr.ﬁrfﬁ. Lﬁmﬁwﬁ 1.:.?:% L?;ﬁ”ﬂ‘?.”’"@“”” ;r -.-irELa_l 'E’Eﬂ'.;’ﬁ”“}"iﬂ? -I:: Jeh AF::I-.I 2026, Tha Siatulory Auddor have expressad an unmodified aedil opinkan an Last date and fime for submiting | Date: 18.05.2026
ing v il Gompany Prevate Limiteceith Lilke § ridi esa rasulls. - [yt + by
. e " s ity | Timea:
Kamall Ahuja| |And In'.':?s.lmenl Limiled and thair respeciive sharehalders ThE.H“n WSl |4 The shove s a0 exteact of e detsiled format of Audiled Stndatone knancal resilt for quarter and year ended 315! ondine Tender & Application Forms | Time: by 5 pm
- Tribung! by an Order dated 23%Apnl, 2026 fised the sald Patitlon for £ ; : - . ; :
Liquidator| om0 o Thursday, 11° June, 2026. March, 2026 filed with NSE under Requlation 33 of SEBI (Listing Obligafions and Disclosure Requirement) | ||Date and Time of E-Auction Tha E-Auction will take place through portal on 19.05.2026 between
In the matter of Alpha Pecific Engineers Private Limited| | any parson gesirous of suppesing or appasing the salc Joint Petitan Regulation, 2015. The full format of Audited Financial Result {Standalone and Consolidated) for quarter and year 11.00 a.m to 11.30 &m. with unlimited extensions of 5 minutes sach
Reg. No.: IBBI/IPA-002/IP-N01025/2020-21/13389.| | shutiil seadniticn ol such misntan, signad by hioher of hia/har aducate, ended 31stMarch, 2026 i available on the website of the Company www.servolech.inand NSE www.nssindiacom. | || | till saleis concluded.
Office Address: A-5, 2nd Floor, Gurudwara Marg| |Rearesaniativeifdvocats (L.qlg:a'rgi:_:ﬁéd ¥ 0 a3 fo I'IEE-:II'I:I ihe .Jﬁ-:lellr_,a:glnené 4. The Key Consolidated financiat information 1. &s under: (Rs. in Lakhs)| ||Modal Bank account Mame The Karur Vysya Bank Ltd, Central office In favour of above accounts
. i real later than 2 Hi.'-:,l] I_Jtl'.’:. Belcre the dage lixed tor ?'IIE.‘.EII'II'I!'; ol The Paitan| . k : 7
Date: 01/05/2026' . Defence Colorfy, Delhi 11002.4 by Ihe Hon'be Tribunal where heishe seeks to oppose the Pelilion. The| Quarter Ended Year Ended : ﬁEjﬂmﬂﬂﬂEﬁ 0000004973, IFSC Code : KVBLOOO1101
Place: New Delhl Email ID: nclt.SraSSOCIate@lawmaX.ln grﬂmﬁn‘ DI]F.:E":%F or.a mF,l' ihsl'har :jﬁ'u:awl |r||:gr_.:|Ed -l,\:,qha EE'EI_S: E Faﬂinulm 31 MEEEE :1,1_ 12 EDEE 31 n3 znzﬁ -31 u3 MEE 31 n3 z_['zs {:Dl'llal;‘l F"E[E-D;"I & F'l'IIJﬂE.‘ HD |'5|5 I'FrET'I'I.IEﬁEd Ehﬂ\'ﬂ
sition 10 the Petiticn, shall be furnished with such nalice, & copy of| it s Y et gt . . ; : : )
“IMPORTANT"” ::ﬁﬂ:g"ﬂﬁ bt euf._iéﬁ"m"uﬂ fhe L?‘{E‘EETSI"‘H?& |n5‘;fmy¢:gr|;§n mﬁﬁng: i (Audited) | (Unaudited) | (Audited) | (Audited) | {Audited) | | For detailed terms and condibions of ihe sale, please refer o the link provided i our Bank's/ Secured Creditor's
5 e o e o e e e :4 EI'fE ﬁgﬂn T-:. nﬂ?: 2 ;ﬁnk;?:ﬂatﬁ::e EZ“.,E“.:?(.E' nl:l'raur ?‘l.:;ﬁ:rglhn-".glnEpﬁglliht;':. m 1y | Total Revenusfrom Operations 21900.00 | 21954.08 1474597 | 8753845 &7EEO.00 wehf,lh;-. 1.8 m.hl_:.m.lmﬁnparly I.Ind_ir Auction and also at the wed pnrtalwww.h&_mhmntmm.ln of our &
copy, it is not possible to verify its contents. The Indian sd-| 17 TProfitiLoss) befors I 1304 39 27 68 105055 4042 30| 44056 awchion sarvice provider M's. dclosure, Prior Encumbeance = NIL {Broughi io the knowledge of Bank)
e e oy g o) ar i e | 55750 | 77162 | 316667 | 326a70] | Satutony15daysNotice nder Rul 86)aong wih Rule ) ofhe SARFAESIct 2002
result of transactions with companies, associations or | 812 ° S04 2128 eor el sl i b el i : K i ' 7| | The barrower's and guarantoris are heraby notified to pay the dues as mentioned above along with up to date
incividuals advertising in its newspapers or Publications. IRROE FOS.8503 O PNa 5oadl For Servotech Renawable Power System Ltd. | | intarest and ancillary expenses before the date of e-Auction, failing which the Schedule properly will be
e therefpre _rfacommend the_lt readers make s o et e a | f | d if ill be dwithi nd
necessary inquiries before sending any monies or C-03, 2 Floor, Vinayak Cily S-quan:‘_. 8.4 Sdl- avctioned/scld and balance dues, any, w Fecovers interest and cost,
entering inte any agreements with advertisers or S e, s, e aang 47| | Date: 30.04.2026 Ramana Bhatia Managing Director) | | Place: Delhi FOR THE KARUR VYSYA BANK LTD
otherwise acting on an advertisement in any manner K - L : ks
whatsoever. Email i - purswaniard@igmail.com) | Place: New Dealhi DIN : 00153827 | [Date: 02.05.2026 AUTHORISED OFFICER
epaper.financi aiexpress-.cnn‘ ® ©o N -
o9 © o O ew Delhi e @
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(o § s | 712045] Me0s) | 1267403 | 64166.10] 5E90 B 27 St o Nl 0 M, s & o T e (% #) Frfteror =t fif
K -+ = = ] [ 1 | . "
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T b (Lo L e T r-|-:!I : e ol ?‘ﬁ?ﬁ e 1'Tm T THieR 3R WE-hoier: 1. fhom ST 14.11.2025 & | (THE GEAT 99 3R 100) <hT U fem, %, 8,20,000/- T ¥ QUL 1:00 I qH
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